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iTO BEIWJ&;H}{ED nqﬂ#wn'll sucruaw 3(11) CF'TFE GAZETTE CF

cxmﬂanmfm¢r<J= INDIA
MINISTRY CF FINANCE
EPARTVENT

i

i NeW DELHI, THE
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{ INOOVE TAX)

'I{I
in exbrcl se of

CF REVENLE

)

Iis

the powers conllerred by sub clause.

(asz)of clause (2%0) o ]Sectlon.10 of . the 1ncone tax Act, 1961 (43

of 1961), the Central Glsvernmnt hereby notifies "fuhdhya Pradesh Coun-

b

cil for Child \n.eifare. Bhopal" fér ‘the purpose of the sald subclause.

|

for. ‘the as{sessmnt years 1993-94,t0 1995-96 subject to the following

oondltlons’. navely :-

Notiflcation No.

To

-(i}i)

(1)
0t s established'
(i)

the assessee w:l.l
than vo!untary oontrlbuiions

the form of jewellery,

not invest or deposit
recelved
Murrtiture etc. ) for any period during

the assesses will apply its income, or accutulate for appli-
cation, vholly and exclusively to the objects for vhich -

its funds (other
and mmeintained In

the previous years relevant to the assessment years mentioned

above otherwi se than

in any one or 7ore of the forms or

'nodes specified I\n sub-seqtion (5) of Section 11;

Is incidental

|
this notification will hot apply in reiat:on to any income
being proflits énd gains "of business, unless the busihess
to the attainment of the objectives of the

assesee and separate books of accounts are Taintained In

reSpect of such bus:ness.-
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The Manager i ;

Government of India Press, b
Ring Road, Mayapurl Industrial Area,
(Near. Rajouri Garden), New Delhi.

(F«No.

197/16{98-IIA-IJ
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